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TAMIL NADU LEGISLATIVE ASSEMBLY
TENTH ASSEMBLY - FIRST SESSON

RESUME OF WORK TRANSACTED BY THE TAMIL NADU LEGISLATIVE
ASSEMBLY FROM 1ST JULY 1991 TO 18TH JULY 1991.

The Tenth Tamil Nadu Legislative Assembly was constituted on the 24th June 1991,

after the General Elections.
I. SUMMONS

Summons for the First Session of the Tenth Tamil Nadu Legislative Assembly were
issued to the Members of the Legislative Assembly on the 25th June, 1991 in
S.0.Ms.No.111, Legislative Assembly Secretariat, dated the 25th June 1991.

Il. DURATION OF THE MEETING

The First meeting of the First Session of the Tenth Legislative Assembly commenced

on the Ist July 1991 and was adjourned sine die on the 13th July 1991.

1. SITTINGS OF THE ASSEMBLY

The Tamil Nadu Legislative Assembly sat for 9 days during the period from Ist July
1991 to 13th July 1991 on the following days:-

1st July 1991, 3rd July 1991, 5th July 1991, 8th July 1991, 9th July 1991,10th July
1991, 11th July 1991, 12th July 1991, and 13th July 1991,

In terms of Hours it sat for 31 hours and 33 minutes.

IV. PROROGATION

The First Session of the Tenth Tamil Nadu Legislative Assembly was prorogued with
effect from the 18th July 1991-vide S.O. Ms. No0.132, Legislative Assembly Secretariat, dated
the 18th July 1991.
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V. APPOINTMENT OF SPEAKER PRO-TEM

Thirumathi A.S. Ponnammal, Member, Legislative Assembly representing Nilakkottai
(SC) Assembly Constituency was appointed as the 'Speaker Pro-tem' by the Governor, in
exercise of the powers conferred by Article 180 of the Constitution of India. He also
appointed her as the person before whom oath or affirmation may be made and subscribed by
the Members of the Legislative Assembly under Article 188. She took the oath in the name of
God in Tamil before the Governor on the afternoon of the 26th June 1991 at Raj Bhavan,
Guindy and signed the Roll of Members in the presence of the Secretary on the 1st July 1991
on the Legislative Assembly Chamber.

V1. OATH OR AFFIRMATION

On the 1st July 1991, 225 Members made and subscribed the oath or affirmation
before the speaker Pro-tem in the Legislative Assembly Chamber. Of these,201 Members
took the oath in the name of God and 24 Members solemnly affirmed their allegiance to the
Constitution of India. 221 Members made and subscribed the oath or affirmation in Tamil
and 4 Members in English. The names of Members who made and subscribed the oath or
affirmation are shown in the Annexure.

Thiruvalargal. P.V. Rajendran, R. Nadesan, Dr. M. Moses and Thiru. P.Abaranji took
the oath in Tamil in the name of God before the Hon. Speaker in his Chamber on the 4th July
1991.

Under Article 333 of the Constitution of India, the Governor of Tamil Nadu has
nominated Dr. (Thirumathi) Beatrix 'D' Souza as a Member of the Tenth Tamil Nadu
Legislative Assembly representing the Anglo Indian Community on the 15th July, 1991.
(G.0.Ms.N0.1013, Public (Elections-I11) Department, dated the 15th July 1991) The
Member took the oath in English in the name of God before the Hon. Speaker in his Chamber
on the 25th July 1991.

VII. ELECTION OF SPEAKER AND DEPUTY SPEAKER
The Elections of Speaker and Deputy Speaker were held on the 3rd July 1991.
On the 3rd July 1991 the Speaker Pro-tem read out to the Assembly the name of the

Member who had been validly nominated for the Office of the Speaker together with those of
his proposer and seconder.

Member Nominated Proposer Seconder

Thiru. R. Muthiah Hon.Selvi J.Jayalalitha, Hon. Dr.V.R. Nedunchezhiyan

As only one nomination was received in favour of Thiru R. Muthiah the ‘Speaker
Pro-tem' declared Thiru. R. Muthiah as having been unanimously elected as the Speaker.
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Thiru. R. Muthiah was conducted to the Chair by the Leader of the House
Hon. Dr. V.R. Nedunchezhiyan and the Leader of Opposition Thiru. S.R.Balasubramaniyam.

The Hon. Speaker thereafter conducted the election of the Deputy Speaker. The Hon.
Speaker read out to the Assembly the name of the Member who had been validly nominated
for the office of the Deputy Speaker with those of his proposer and secorder.

Member Nominated Proposer Seconder

Prof. K.Ponnusamy Hon. Thiru.K.A. Krishnasamy Hon. Thiru. S.D. Somasundaram

As only one nomination was received in favour of Prof. K. Ponnusamy, the Hon.
Speaker declared Prof. K. Ponnusamy as having been unanimously elected as the Deputy
Speaker.

VIill. APPOINTMENT OF THE LEADER OF THE HOUSE CHIEF GOVERNMENT
WHIP AND THE RECOGNITION OF THE LEADER OF OPPOSITION.

Dr. V.R. Neduchezhiyan, Minister for Finance was appointed as Leader of the House
for the Tenth Tamil Nadu Legislative Assembly vide S.0.Ms.No.114, Legislative Assembly
Secretariat, dated the 25th June 1991.

Thiru. C.P.Pattabiraman, M.L.A. was appointed as the Chief Government Whip with
effect from the 29th June 1991-vide G.0.Ms.N0.903, Public (Establishment and Legislature
Wing) Department, dated the 29th June 1991.

Hon. Speaker has recognised Thiru. S.R. Balasubramoniyam, M.L.A. as Leader of
Opposition in the Tenth Tamil Nadu Legislative Assembly with effect from the 3rd July 1991
vide S.0.Ms. No0.125, Legislative Assembly Secretariat, dated the 3rd July 1991.



IX. OBITUARY REFERENCES

Obituary reference were made in the Assembly on the demise of the following former Members of the Assembly on the dates
noted against each-

SI. Name Constituency Period in which Date of demise Date on which
No. served as member reference was
made in the
House
1) ) 3) (4) (©) (6)
1. Thiru. Andi alais K. Gurusamy. Srivilliputhur 1967-70/1971-76  30th August 1990 5th July 1991
2. Thiru. E.S.M. Pakeer Mohammed  Kumbakonam 1980-84 28th January 1991 5th July 1991
3. Thiru. P.Venkatasubramanian Kancheepuram 1980-84 4th February1991 5th July 1991
4. Thiru.M.Alagiriswamy Kodaikanal 1957-62 /1962-67  10th February1991 5th July 1991
5. Thiru. K.Ponniah Pollachi (Reserved) 1957-62 14th February1991 5th July 1991
Annamalai(SC) 1962-67
6. Thiru.M.S. Sivasami Tuticorin 1967-71 17th February1991 5th July 1991
7. Thiru.A.L.Eramakrishna Naicker ~ Ottapidaram 1962-67 Ist April 1991 5th July 1991
8. Thiru.K. Sengodan Kabilarmalai 1977-80 2nd April 1991 5th July 1991
9. Thiru. S.S.Thennarasu Thiruppattur 1989-91 13th April 1991 5th July 1991
10. Thiru.C.Govindarajan Madurai Central 1967-71 29th April 1991 5th July 1991
11. Thiru.M.C.A. Retinasamy Thever  Thirumangalam 1971-76 7th May 1991 5th July 1991
12. Thiru.A.K. Kaliappa Gounder Nambiyur 1962-67 11th June 1991 5th July 1991
13. Thiru. A.R.. Subbiah Sankarankoil (General) 1957-62/1962-67  21st June 1991 5th July 1991
Thenkasi Kadaiyanallur 1967-71/1971-76
14. Thiru.Pulavar K.Ponnambalam Thirumayam 1967-71 12th June 1991 5th July 1991
15. Thiru.S.Vadivel Nagapattinam (Res.) 1952-57/1971-76  11th January 1991 5th July 1991

Sirkali(SC)
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X. CONDOLENCE RESOLUTIONS.

(1) On the 5th July 1991, Hon. Speaker moved the following Condolence Resolution:

"1962-67, 1967-71, 1971-76 < yeambsaiey sl Gurees o mliGenyrEeb,
QuCurencuuiler gemeant encud SaoeurTaayd, Weremy CuUreneuuilen el SaUTTHED, SSDbHE
SjmbUeatlseT Loveupennujd oMl Lefler urprl(hgasameru]n, Curbmisasameru]d GUDM B L
s  mrosemembd  er(pdll  CuwCrrb  YysGrhb  dswbseurrdu Lol Casrellbger jeuiser
werpeydn Celdl oPips @UCuremes OCumeau®mSsL CaTeaTauCsr(. ememey QWHE UHHSID
<eurs GOLUSHa(HEGL, 2 Dpris@h QUCuramel s oLwHs Qrhsmes Csflelsss Cardrdng".

The above Resolution was adopted nem con and the House observed silence for two minutes as a
mark of respect to the memory of the deceased.

(2) On the 5th July 1991, Hon. DR.V.R. Neduchezhiyan, Minister for Finance (Leader of the
House) moved the following Resolution and spoke thereon:

"@rdHureflen @UUDD @@ CQUBL STAWED SmeearTls HaDHSeUHD, LS, GUmewLb
Qarer g Swmerymis edlermdleumbd, Brilger erdlismeo mpoEsms ool BLesslrors oeflibsemb,
QindHureier wéser pebd Cuanid Bigdss Hawss ol How FgHUHSS (PUETDEUHLD, Hee LIGHLETETLD
Caremr  wéseT mamaurmad  Wge|b Curpplil( eubs uamuter(hL, wsECemm(H We Cpmrid
SaCunh  updleups eummen (petermer @Q@BSHw  Fsor wrarydlE SHmQrredel sMHS  Sjeufser
THFLTTES cuamsuiley swenoll LewTlb, W(Hs o amfsflujb CsremL FHams @buedler Sre (hsrai,
Sw pLeugsamaurgid LGOsrawsd opamssiul L gwrs Ceud QUGureeulanse < hprams
HESSMSG  alGSmg).

orerrLl@  Qrrelel  s1hS  Seufser  QbSHwrene auers BrhsErsE Qenamurartlstm
cugiejeter BILT&SLCHTH, @bdureiler Lsp 2 orbsmdaid urel CQu@mbgeeauns Hleromy.

Slaf @nHurellen @HE@LULNL®LE ST&SaD, WHEFSTTUDD SHTMLE®W GUETIESG|D, FeTBMLISL
ueTLsenerd  (pepseeriyd  Guemteyd, @bdwmency  euemliL(BSseld  auellejuBSseyd  Guflgid
(PWETDIT. jeuf Liehetls, sraguly, ogmd, WCgrrb Curern u@dsele Hloal eubs Hesd Hanbs
Wréfleansemerd STLLISNE HHLELIMHL WPLHESET LoeuDeDUD THSSTT,

Qomams amp sSWOIPT&EE Bboempe]| gHUL, WenHs braT g LILSs smeeuf erb.ag.<y b
SlaufsGerrh Qeanbg Herm = flu pLogsmssear GopOsram_Cor@, HAply Wss QBHUT-Qeokians
o LU’ enl WD 2 (heurssley.

@pdwur olefwe gapulaid, Csmfle mLLeNw® gapuigbd gnob Gup @HLUTELULLT].
@rdureneus HHw@srm GurellCaunphib, euellCaurhid QmusCamrmd miooramhsd Q(WssE CFae
Curmieupd QuUEpwWHSuD Carargmbs wrar g @rrsdel &smbdl wappss @GNSz QLGLTaMmeu
Behs seumawbd, auMSsSWL CardaeauCasrh oemameny Qhg eumbHaD SHmwd. Corafwr  smpd
SAUFEHEREGL, eurg  GOLUSHaTEGL,  2HpTT 2 peleTi@Gn,  COBEHREL  BaETLTSHEHSHED
QuCugeneu g6 o WHE Qrrasmes CQsflelsgs0aTddng".

The Leader of the Opposition and Leaders of parties and the Hon. Chief Minister also spoke on
the Resolution.
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The Hon. Speaker also associated himself with the sentiments made by the Hon. Chief Minister
and others.

The Resolution was adopted nem con and the House observed silence for two minutes and then
adjourned for the day as a mark of respect to the memory of the deceased.

XI. GOVERNOR'S ADDRESS AND MOTION OF THANKS THEREON.

Thiru Bhishma Narain Singh, Governor of Tamil Nadu addressed the Members of the Tamil
Nadu Legislative Assembly assembled in the Legislative Assembly Chamber, Secretariat, Madras, at
11.00 A.M. on Thursday, the 4th July 1991.

Thamizh Thai Vazthu and National Anthem were played at the commencement and at the end of
the Governor's Address respectively for the first time.

The motion of Thanks to the Governor's Address was moved by Thiru. G. Viswanathan and
seconded by Thiru. K. Arjunan, on the 8th July 1991.

The discussion on the Motion of Thanks took place in the Assembly for six days viz. 8th 9th,
10th, 11th, 12th, and 13th July 1991. Eighty members took part in the discussion. The Hon. Chief
Minister replied to the debate on the 13th July 1991.

Five amendments to the Motion of Thanks were received, out of which two were admitted and
three amendments were disallowed. These two amendments given notice of by Thiru M. Sundaradoss
were actually moved in the House on the 11th July 1991. At the end of the discussion on the Motion of
Thanks, the amendments moved by Thiru. M.Sundaradoss were, by leave of the House, withdrawn by
the member and the original Motion of Thanks to the Governor's Address was adopted by the House on
the 13th July, 1991.

XIl. PANEL OF CHAIRMEN

On the 8th July 1991, Hon. Speaker announced in the House the following Panel of Chairmen for
the first Session of the Tenth Tamil Nadu Legislative Assembly:-

1. Thiru K.Arjunan

2. Thiru V.Sathiamurthy

3. Thirumathi V.Ramani Nallathambi
4. Dr. D.Kumaradas
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XI. STATEMENT MADE BY MINISTER UNDER RULE 110 OF THE TAMIL NADU
LEGISLATIVE ASSEMBLY RULES.

During the period under Review, two statements were made under Rule 110 of the Tamil Nadu
Legislative Assembly on following matters of public importance.

Serial Number Statement made by Subject
and Date @) (3)
1)
1.8th July 1991 Hon. Selvi.J. Jayalalitha., Chief Law and Order situation in Tamil
Minister Nadu in the wake of the arrest of
Pattali Makkal Katchi President Dr.
Ramadoss
2. 11th July 1991  Hon. Thiru. Alagu Conduction of elections to the local
Thirunavakkarasu, Minister for bodies in Tamil Nadu

Local Administration.

XIV. CALLING ATTENTION STATEMENT

Two calling Attention statements were made on floor of the House by the Hon. Ministers on the
following of urgent public importance.

Serial Number and Name of the Ministers who made Subject
date on which the Members who the statement
statement was made. called the attention
of the Minister

Q) ) 3) (4)
1. 12th July 1991 Thiruvalargal Hon. Minister for The need for setting up of
V. Sathiamurthy Law separate District Courts in
M. Thennavan each of the trifurcated

Ramanathapuram District

2.12th July 1991 Dr.D. Kumaradas Hon. Minister for The need for providing
Health medical facility  for
preventing elephantiasis as
the disease is prevalent in
Kanyakumari District
especially in Karungal,
Phuthukadai, Thallakulam,
Kaliyakkavilai, Nattalam,
Thiruvithancode and
Eraniya.
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XV. LEGILATIVE BUSINESS

During the period, nine Bills were introduced and all the nine Bills were considered and passed,

the details of which are as follows:-

Serial Title of the Bill Date of Date of
No. Introduction consideration
and passing

@) ) (©) (4)

1. The Tamil Nadu Municipal Laws (Amendment) 10th July 1991  13th July 1991
Bill, 1991 (L.A.Bill No.19 of 1991)

2. The Tamil Nadu Co-operative  Societies 11th July 1991  13th July 1991
(Appointment of Special Officers) Amendment Bill,
1991 (L.A.Bill No. 20 of 1991)

3. The Tamil Nadu Panchayats and Panchayat Union 11th July 1991  13th July 1991
Councils  (Appointment of Special Officers)
Amendment Bill, 1991 (L.A.Bill No.21 of 1991)

4. The Tamil Nadu Entertainments Tax (Third 12thJuly 1991  13th July 1991
Amendment) Bill 1991 (L.A. Bill No.22 of 1991)

5. The Tamil Nadu Cultivating Tenants Arrears of 12th July 1991  13th July 1991
Rent  (Relief) Second Amendment  Bill,
1991(L.A.Bill No.23 of 1991)

6. The Tamil Nadu Universities Laws (Amendment) 12th July 1991  13th July 1991
Bill, 1991 (L.A.Bill No.24 of 1991)

7. The Tamil Nadu Municipal Corporation Laws 12th July 1991  13th July 1991
(Second Amendment) Bill 1991 (L.A.Bill No.25 of
1991)

8. The Tamil Nadu District  Municipalities 12th July 1991  13th July 1991
(Amendment) Bill 1991 (L.A.Bill No.26 of 1991)

0. The Tamil Nadu Panchayats (Second Amendment) 12th July 1991  13th July 1991

Bill 1991 (L.A.Bill No.27 of 1991)
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XVI. GOVERNMENT RESOLUTION
On the 8th July, 1991 Hon. Selvi. J.Jayalalitha, Chief Minister, moved the following Resolution:-

"oparCLrenms@ ColEr  omaruiey 205 gerbd. B HoLsEh  umsuid  SIBTLS
Br&Cossmasalalmbg  armbdy ogluamiuled Brelriur  Couar(®b  erauger,  GCaib e
2 seTeysmend Lnlidsgerer srelfl B Bis steur pOHeuF weTmSHer 25-6-1991 oyid BTl
Q&m0 enamenl HITEFS@GLLYG,  SIBTLS Hrens eupLnSSs SIBrLs  rblosdear @
FlLbanrsEnD  Siored  HopCaupdlugrs ussflamssaid caubgeer Qewdser QUCLTmesE
SLOHS HEUMOD H(HEUSTE 2 GTETE.

aupssons moear 12 o Csdl ursarsdng Hnssiu. Ceamgw GCol@Er BrsCssswn, B
QUys Gopeuts @mUUSTaID, Bheuf weamsder <y mamsdanms B7 Sobs eNheug LHH SIHTLS
SrSLllmbg  emdurer  odl@dlsdar  Qdoorgs  Haeulgid,  Qertend  SpsslilLmod  QwLUg)

seuemeWellILGTS 2 6Terg),

Bheuy wend eflsgiater Qe sare Hleurganr o enanr @wrHlogsser Cseneuenwid HMID
wrfle orfamed CamuulL BF oammaub ol Wss Gampaurs QmUbaib, geabenm wrhleapd
Qeucurenamullen 8g ML L. &HSFSSET Caramgmlfeayid, 1956 <4 pamaniw B8 Bis ssrmm
sl gdlamg., sl FHWTE ewssliulL cwf Hemrd  eumlbs BOHUT  LETDSHET et
wodad wHssiiu CeuarpHin erarug QUGuraeuuiler o pdlwuner SmHSSTESLD.

Quwrilesdng o flu gawateany 1974 b oy arigelBHE SFHTLSD HuruwHn  permuied
sagl Brs Cassmsaier Cssdl LwaTLDSS cubgeTerder sSmreauons, @QULMHosSHHE gHUL(H 6u(HLD
Qeaamevser @eaflynd QFr_reil_ssml g erer CUrenes HHISDG.

aranCeu, BHeUT WSS o enamenil 2 L amqins Siporss CeuarHber SFBIL& I
QuCureney Cal(H&bamaTdng.

ComeuCweied, Bheus wamsHear Qe ssrewd Sililaer bW oIs oL amigwns rdsfleo
Wrafla@orn @UCurae Cal(sbarardng. Cogid mHeuf wenssler o amaraud GCFwOUHSHLOLIG
SIBTL& s auelynsgonm ambw ramsyd GUCurmes Csl (hHésbsmardng".

The Resolution was put to vote of the House and adopted unanimously

XVII. GOVERNMENT MOTIONS

(1) On the 9th July 1991 Hon. Dr. V.R. Nedunchezhiyan, Minister for Finance (Leader of the
House) moved the following Motion:

"Those with reference to Rule 195 of the Tamil Nadu Legislative Assembly Rules, this
Assembly do proceed, on a date to be fixed by the Hon. Speaker to elect sixteen Members to be
Members of the Committee on Estimates for the year 1991-92".

The motion was put to vote and carried.
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(2) On the 9th July 1991, Hon. Dr.V.R. Nedunchezhiyan, Minister for Finance (Leader of the
House) moved the following Motion:

"That with reference to Rule 203 of the Tamil Nadu Legislative Assembly Rules, this Assembly
do proceed, on a date to be fixed by the Hon. Speaker to elect sixteen Members to be Members of the
Committee on Public Accounts for the year 1991-92".

The Motion was put to vote and carried.

(3) On the 9th July, 1991, Hon.Dr. V.R. Nedunchezhiyan, Minister for Finance (Leader of the
House) moved the following Motion:

"That with reference to Rule 211 of the Tamil Nadu Legislative Assembly Rules, this Assembly
do proceed, on a date to be fixed by the Hon. Speaker to elect sixteen Members to be Members of the
Committee on Public Undertakings for the year 1991-92".

The Motion was put to vote and carried.

(4) On the 13th July, 1991, Hon.Dr. V.R. Nedunchezhiyan, Minister for Finance (Leader of the
House) moved the following Motion:

That with reference to Rule 2270f the Tamil Nadu Legislative Assembly Rules, this Assembly
do proceed, on a date to be fixed by the Hon. Speaker to elect fourteen Members to be Members of the
Committee of Privileges for the Financial year 1991-92".

The Motion was put to vote and carried.

(5) On the 9th July, 1991, Hon.Dr. V.R. Nedunchezhiyan, Minister for Finance (Leader of the
House) moved the following Motion:

"That Under Rule 25(1) of the Tamil Nadu Legislative Assembly Rules the House be adjourned
sine die".

The Motion was put to vote and carried nem con.

XVII. ANNOUNCEMENT

On the 9th July 1991, Hon. Speaker announced in the House that he has decided to allot a seat in
the A.ILA.D.M.K. Block to Thiru. K.K.S.S.R. Ramachandran, a member elected from Sattur Assembly
Constituency as he has stated that he has joined the All India Anna Dravida Munnetra Kazhagam Party
after a vertical split in the Anna Puratchi Thalaivar Thamizhaga Munnetra Kazhagam Party from which
he has elected which was also confirmed by the General Secretary of the A.lLA.D.M.K. Party. Hon.
Speaker also announced that the member will continue to occupy of the seat already allotted to him in
the capacity of an Ex-Minister.
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XIX. SUSPENSION OF MEMBERS

(1) On the 5th July 1991 in exercise of the powers conferred under Rules 286 read with Rule 17
of the Tamil Nadu Legislative Assembly Rules, Hon. Speaker suo-moto suspended Thiru. S.
Ramachandran and Thiru. R. Thamaraikkani from the service of the House for three days viz. 5th, 8th
and 9th July 1991, for causing obstruction during the Governors Address.

(2) On the 8th July 1991, Hon. Speaker reduced the suspension period to one day in respect of
Thiru. S. Ramachandran on the request of Hon. Chief Minister.

XX. WITHDRAWAL OF MEMBER FROM THE HOUSE.

(1) On the 10th July 1991, Hon. Speaker asked Thiru. S. Thirunavukkarasu, to withdraw form
the House for the day for persistently obstructing the proceedings of the House.

(2) On the 11th July, 1991, Thiru S. Thirunavukkarasu, came to the House covering his mouth
with a white cloth. Hon. Speaker directed to the Member to remove the cloth from the mouth and
maintain the decorum of the House- since the member has not responded Hon. Speaker asked him to
withdraw from the House.

(3) On the 12th July 1991 Hon. Speaker asked Thiru. S. Thirunavukkarasu to withdraw from the
house for continuously obstructing the proceedings of the House.

XXI. SPECIAL REFERENCE
Felicitations to Hon. Dr.V.R. Nedunchezhiyan, Minister for Finance.

On the 11th July 1991 the Hon. Chief Minister, Leader of the Opposition and Leaders of the
Parties offered greetings and felicitations to the Hon. Dr.V.R. Nedunchezhiyan, Minister for Finance
(Leader of the House) on his seventy second birth day and wished him many happy returns of the day.
The Hon. Speaker also associated with the sentiments expressed by the Hon. Chief Minister, Leader of
the Opposition and Leaders of the Parties.

The Hon. Leader of the House thanked the Members for their gesture.

XXII. RESIGNATION OF MEMBERS

(1) Hon. Selvi J. Jayalalitha elected from the Kangeyam and Bargur Assembly Constituencies
resigned her seat in the Tamil Nadu Legislative Assembly from Kangeyam Assembly Constituency with
effect from 21st June 1991 in pursuance of Rule 91 of the Conduct of Election Rules 1961 read with
section 70 of the Representation of Peoples Act, 1951 before the constitution of the Tenth Assembly.
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(2) Dr. M. Karunanidhi elected from Harbour Assembly Constituency also resigned his seat as a
Member of the Tamil Nadu Legislative Assembly with effect from 22nd June 1991, before the
constitution of the Tenth Assembly.

XXI11. CONSTITUTION OF COMMITTEE

The following Committees were constituted for the year 1991-92 on the dates noted against

each:-
1.  Business Advisory Committee 3rd July 1991
2. Committee on Estimates 13th July 1991
3. Committee on Public Accounts 13th July 1991
4. Committee on Public Undertakings 13th July 1991
5. Committee on Privilege 13th July 1991

The names of the Members of the above Committees are given in the Appendix.

XXIV. PAPERS LAID ON THE TABLE OF THE HOUSE.

During the period, 46 papers were laid on the Table of the House, details of which are as
follows:-

A.  Statutory Rules and Orders 40
B. Reports, Notifications and other Papers 6

Total 46

*kkkk
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APPENDIX

BUSINESS ADVISORY COMMITTEE
(Constituted on the 3rd July 1991)

Hon. Thiru. R.Muthiah

Hon. Selvi J. Jayalalitha,
Chief Minister.

Hon. Dr.V.R. Nedunchezhiyan
Minister for Finance (Leader of the House)

Hon. Thiru. K.A. Krishnasamy,
Minister for Law.

Hon. Thiru. S. Muthusamy,
Minister for Health.

Hon. Prof. K. Ponnusamy,
Deputy Speaker.

Thiru. S. R. Balasubramoniyam,
Leader of Opposition.

Thiru. C.P. Pattabiraman,
Government Chief Whip

Thiru. A.Selvarajan

Thiru. S.Ramachandran
Thiru. V.Thambusamy

Dr. D. Kumaradas

Thiru. S. Thirunavukkarasu
Thiru. G. Palanisamy
Thiru. S.Andi Thevar
Thiru. C.K. Tamizharasan

* Member with effect from 3-9-1991
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COMMITTEE ON ESTIMATES
(Constituted on the 13th July 1991)

Thiru. V.Sathiamoorthy

Hon. Dr. V.R. Nedunchezhiyan
Minister for Finance - Ex. Officio.

Thirumathi A.S. Ponnammal,
Chairman, Committee on Public Accounts (Ex. Officio)

Thiru. K. Dharmalingam,
Chairman, Committee on Public Undertakings (Ex. Officio)
Dr. A. Chellakumar
Thiru. N. Panneerselvam
Thiru. M. Sundarasami
Thiru. A. Pauliah

Thiru. K. Thavasi

Dr. V. Purushothaman
Thiru. A. Devaraj

Thiru. S. Nagoor Meeran
Thiru. M. Thennavan
Thiru. S. Regupathy
Thiru. S. Asaimani
Thiru. S.Gandhirajan
Thiru. K. Lawerence
Thiru. N.S. Palanisamy
Thiru. V. Thambusamy
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COMMITTEE ON PUBLIC ACCOUNTS
(Constituted on the 13th July 1991)

CHAIRMAN
1. Thirumathi A.S. Ponnammal
MEMBERS

2. Hon. Dr. V.R. Nedunchezhiyan
Minister for Finance (Ex. Officio)

3. Thiru. V.Sathiamoorthy
Chairman, Committee on Estimates (Ex. Officio)

4. Thiru. K. Dharmalingam
Chairman, Committee on Public Undertakings (Ex. Officio)

Thiru. Kumari Anandan
Thiru. C.Swaminathan
Thiru. S.S.Rama Subbu
Thiru. A. Subburathinam
9. Thiru. M.K. Balan

10. Thiru. A.K.C. Sundaravel
11. Thirumathi. R.Pandiammal
12. Thiru. D. Janarthanam

13. Thiru. K. Sivasubramanian
14. Thiru. T.Sathiah

15. Thiru. S.M. Durai

16. Thirumathi. K. Palaniammal
17.  Thirumathi. R. Shyamala
18.  Thiru. C.D. Varadharajan
19. Dr. M. Karuppusamy
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COMMITTEE ON PUBLIC UNDERTAKINGS
(Constituted on the 13th July 1991)

CHAIRMAN
1. Thiru. R. Dharmalingam
MEMBERS

2. Thiru. V. Sathiamoorthy
Chairman, Committee on Estimates (Ex. Officio)

3. Thirumathi A.S. Ponnammal,
Chairman, Committee on Public Accounts (Ex. Officio)

4 Thiru. M.M.S. Abdul Hassan
5. Thiru. R.Eswaran

6. Thiru. G.Kalan

7 Thiru. P.Ranganathan

8. Thiru. K.S. Duraimurugan
9. Thiru. N.R. Sivapathi

10.  Thiru. P. Kaliyaperumal
11.  Thiru. K. Munivenkatappan
12, Thiru. E.T. Ponnuvelu

13.  Thiru. P.Govindaraj

14. Thiru. C.K. Tamizharasan
15.  Thiru. S. Arumugam

16. Thiru. P. Eswaramurthi

17. Dr. K. Gopal

18. Thiru. G. Palanisamy



CHAIRMAN

1.

MEMBERS

2.
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COMMITTEE OF PRIVILEGES
(Constituted on the 13th July 1991)

Hon. Prof. K.Ponnusmay,
Deputy Sepaker

Hon. Dr. V.R. Nedunchezhiyan
Minister for Finance
(Leader of the House) (Ex. Officio)

Thiru. S.R. Balasubramoniyam,
Leader of Opposition (Ex. Officio)

Thiru. C. Gnanasekaran
Thiru. S. Puratchimani
Thiru. M. Venkatarama Reddy
Thiru. P.R.S. Venkatesan
Thiru. N.R. Rajendran
Thiru. C. Manickam
Thiru. K. Kuppan

Thiru. C. Ramasamy
Thiru. K.P. Raju

Thiru. S. Anbalagan
Thiru. J. Balagangadharan
Thiru. M. Poorasamy
Thiru. R. Kodimari

Thiru. R.P. Paramasivam
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ANNEXURE
Name of the Member Constituency
*1. Hon. Selvi J. Jayalalitha Bargur
@2. Hon. Dr.V.R. Nedunchezhiyan Theni

*3.
*4,

*5
*6
*7

*8.

*9

Hon.Thiru. K.A. Krishnasamy

Hon. Thiru. S.D.Somasundaram

Hon. Thiru.K. Rajaram
.Hon. Dr .C. Aranganayagam

.Hon. Thiru.S. Muthusamy

Hon. Thiru. K.A. Sengottaiyan

.Hon. Thiru. E. Madhusudanan

*10. Hon. Thiru. S. Kannappan

*11. Hon.
*12. Hon.
*13. Hon.
*14. Hon.
*15. Hon.
*16. Hon.
*17. Hon.

Thiru. Ku. Pa. Krishnan
Thiru.T.M. Selvaganapathi
Thiru. Mohamed Asif

Thiru. M. Anandan
Thiru. D. Jayakumar

*18. Thiru.S.R. Balasubramoniyam
*19.Thiru. S.Ramachandran
@20.Thiru. S. Thirunavukkarasu
@21.Thiru. K.K.S.S.R.Ramachandran
*22. Dr. E. Ramakrishnan

*23 Thiru.S. Annamalai

*24.Thiru. M.M.S. Abdul Hassan
*25.Thiru. O.S. Amarnath

*26.Dr. M. Ammamuthu Pillai
*27.Thiru. R.D. Aranganathan

Thiru. Alagu Thirunavukkarasu

Thirumathi. R. Indirakumari

Thousandlight
Thanjavur
Panaimarathupatti
Thondamuthur
Bhavani
Gobichettipalayam
Dr. Radhakrishnan Nagar
Thiruppathur
Orathanad
Srirangam
Tiruchengode
Triplicane
Natrampalli
Ulundurpet (SC)
Royapuram
Pongalur

Panruti

Aranthangi

Sattur
Acharapakkam (SC)
Alandur
Mayiladuthurai
Madurai East
Kanniyakumari

Virudhachalam

-~ 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 A4 4 4 4 4 4 4 -+
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Name of the Member

Constituency

*28.Thiru. K. Arjunan

@29.Thiru. S. Alagiri

*30.Thiru. A. Arivalagan
*31.Thiru. S. Anbalagan
*32.Thiru. S. Asaimani

*33.Thiru. M. Andi Ambalam
*34.Thiru. S. Andi Thevar
*35.Thiru. Dr. S. Arokiyasamy
*36.Thiru.S.Arumugam

*37.Thiru. K.V.V. Rajamanickam
*38.Thiru.S. Rajaraman

*39. Thiru.T.K. Radhakrishnan
*40 .Thiru.K.R. Ramasamy Ambalam
*41. Thiru.C.Ramaswami

*42. Thiru.M.S.M.Ramachandran
*43. Thiru.0.R.Ramachandran
*44. Thiru.S.S.R.Eramadass

*45. Thiru.R.Eramanathan

*46. Thiru.S.X.Rajamannar

*47. Thiru.K. Rasan Babu alias Thanigai Babu
*48. Thiru.N.R. Rajendiran

*49. Thirumathi. Latha Priyakumar
*50. Thiru.P. Eswaramurthi

*51. Thiru.R.Eswaran

*52. Thiru.A.Ekambara Reddy
*53. Thiru.V.Kannan

*54. Thiru.K. Kandasamy

Veerapandi
Chidambaram
Krishnarayapuram (SC)
Namakkal(SC)
Kuttalam

Natham
Thirupparankundram
Tiruchirappalli-I
Vanur(SC)

Melur

Papanasam
Thirumangalam
Tiruvadanai
Sankarapuram
Ilayangudi

Cumbum

Gingee
Kumbakonam
Ottapidaram(SC)
Tiruttani
Kattumannarkoil (SC)
Arakkonam (SC)
Dharapuram(SC)
Vasudevanallur (SC)
Pallipet
Thiruvannamalai

Talavasal(SC)

~ 4 4 4 4 m 4 4 4 4 4 4 4 4 4 4 4 A4 4 4 4 4 A4 4 4 -4 -+
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Name of the Member

Constituency

*55. Dr. M.Karuppuswamy

*56. Thiru.P.Kaliyaperumal

*57. Thirumathi. K.M. Kalai Selvi
*58. Thirumathi. Kavinilavu Dharmaraj
*59. Prof. Karpagam Elango

*60. Thirumathi. N.C. Kanagavalli
*61 .Thiru.Kanchi Panneerselvam
*62. Thiru.S. Gandhirajan

@63. Thiru.G.Kalan

*64. Dr.M.Kalirajan

@65. Thiru.S.M. Krishnan

*66. Thiru.C. Kannan

*67. Thiru.K. Kuppan

*68. Thiru.Kumari Anandan

*69. Dr.D.Kumaradas

*70. Thiru.C.Kulandaivelu

*71. Thiru.R. Kodaimari

*72. Thiru.V.Gopalakrishnan

*73. Thiru.K.Gopal

*74. Thiru.M.Govindarajalu

*75. Thiru.P.Govindaraj

*76. Thirumathi R.Sakku Bai

*77. Thirumathi.D.Sakkubai Devaraj
*78. Thiru. Sanjay Ramaswamy
*79. Thiru.S.Shanmuganathan
@80. Thiru.S.V. Shanmugam
*81.Thiru. V.Sathiamoorthy

Coonoor (SC)
Tiruvaiyaru
Katpadi
Modakurichi
Karaikudi
Vilathikulam
Uthiramerur
Vedasandur
Villivakkam
Samayanallur(SC)
Tambaram
Omalur
Tiruvottiyur
Sattankulam
Killiyur
Kolathur(SC)
Nagapattinam
Sankaranayanarkoil(SC)
Nannilam(SC)
Rishivandiam
Singanallur
Gummidipundi
Tiruvallur
Virdhunagar
Alangudi
Madurai West
Kadaladi

~ 4 4 4 4 4 4 4 4 4 4 4 4 4 A4 4 4 4 4 A4 4 A4 4 4 4 4 -
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Name of the Member

Constituency

*82 .Thiru.V.P.Chandrasekar
*83. Thiru.E.Sampath

*84. Thirumathi. A.T.Saraswathi
*85. Thirumathi. P.Saraswathi
*86. Dr.V. Saroja

*87. Thiru.T.Sathiah

*88. Thirumathi. R.Savithri Ammal
*89. Thiru.R.Singaram

*90. Thiru. K.Singaram

*91. Thirumathi.R.Shymala
*92. Thiru.K.Sivasubramanian
*93. Thiru.N.R. Sivapathy

*94. Thiru.M.Chinnasamy

*95. Thiru.K.Chinnasamy

*96. Thiru.V.K.Chinnasamy
*97. Thiru.K.K.Chinnappan
*98.Dr.M.Seeniammal

@99. Thiru.A.K.Srinivasan
*100. Thiru.K.Srinivasan

*101 Thiru.D.Sudarsanam

*102 Thiru. M. Sundarasami
*103. Thiru. M.Sundaradoss
@104. Thiru.M.K. Sundaram
*105. Dr. S.Sundararaj

*106. Thiru.A.K.C. Sundarvel
*107. Thirumathi. S.Sundarambal
*108. Thiru.V.M. Subramanian
*109. Thiru.V.N. Subramanian

Pollachi
Vaniyambadi
Sathyamangalam
Kapilamalai
Sankari(SC)
Rajapalayam(SC)
Mugaiyur
Peravurani
Morappur
Kovilpatti
Kurinjipadi
Thottiam

Karur
Sendamangalam(ST)
Bhavanisagar
Jayankondam
Avinashi(SC)
Peranamallur
Mannargudi
Ponnamallee
Kalasapakkam
Vilavancode
Thandarampattu
Paramakudi(SC)
Tiruppathur
Mettur
Manamadurai(SC)

Perundurai

-~ 4 4 4 4 4 m A4 4 4 4 4 4 4 4 4 4 4 4 A4 4 4 m A4 A4 4 A -




22

Name of the Member

Constituency

*110. Thiru.V.Subramaniyan
*111. Thiru.A.Subburathinam
*112. Thiru.C.Swaminathan
*113. Selvi. L.Sulochana
*114.Dr. A.Chellakumar
*115.Thriu.A.T.Chellasamy
*116. Thriu.A.Chelladurai
*117. Thriu. K.Selvaraj

*118. Thriu.T.Sezhiyan

*119. Dr. M.P. Sekar

*120. Thriu.M.G.Sekar

*121. Thriu.P.Chockalingam
*122. Thriu.C.Gnanasekaran
*123. Thriu.S.Daniel Raj

*124. Thriu.K.Thangamuthu
*125. Thriu.R.Thangaraju
*126. Thriu.V.Dhandayudhapani
@127. Thriu.C.K.Thamizharasan
*128. Thriu.V.Tamilarasu
@129. Thriu.V.Thambusamy
@130. Thriu.K.Dharmalingam
*131. Thriu.P. Dharmalingam
*132 .Thriu. K.Thavasi

*133 .Thriu.M.Dhanapal
@134. Thiru. R.Thamaraikani
*135. Thiru.C. Dhamotharan
*136. Thiru.S.M.Durai

*137. Thiru.K.S.Duraimurugan

Kandamangalam(SC)
Palani(SC)
Pudukkottai
Mettupalayam
Anna Nagar
Oddanchatram
Tiruchedndur
Coimbatore West
Perambur (SC)
Perambur (SC)
Palacode
Maduranthakam
Vellore
Srivaikuntam
Thiruvonam
Andimadam
Gudiyatham
Vanthavasi(SC)
Attur
Tiruvarur(SC)
Anaicut
Palayaamkottai
Andipatti
Thirupporur
Srivilliputhur
Nellikuppam
Athoor

Pallandam

- 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 A4 4 4 4 4 A4 4 4 4 4 -
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Name of the Member

Constituency

*138. Thiru.Durai Ramaswamy
*139. Thiru. A.Deivanayagam
*140. Thiru.M.Thennavan

*141. Thiru.A.Devaraj

*142. Thiru.M.Natesan

*143. Thiru.V.Natesan Paulraj
*144. Thiru S.Nagoor Meeran
*145. Thiru Selvi.B.Nirmala
*146. Thirumathi K.Panchavarnam
*147. Thiru C.P.Pattabiraman
*148. Dr. J.Parandhaman

*149. Thiru R.P. Parmasivam
*150. Thiru A.M. Paramasivam
@151. Thiru U.Balaraman

*152. Thiru R.Palanisamy

*153. Thiru N.S.Palanisamy
*154. Thiru K.Palanisamy

*155. Thiru V.Palanisamy

@156. Thiru G.Palanisamy

*157. Thirumathi. K.Palaniammal
*158 Thiru N. Pannerselvam
*159.Thiru S.Pannirselvam
*160.Thirutheni V. Panneerselvam
*161Thiru. J.Paneerselavam
*162.Thirumathi. R.Pandiammal
*163.Thiru. A.Papa Sundaram
*164.Thiru J.Balagangadharan
*165.Thiru S.Balakrishnan

Vellakoil

Madurai Central
Ramanathapuram
Cheyyar

Salem-II
Nanguneri
Kadayanallur
Dindigul
Valangaiman(SC)
Kancheepuram
Pernambut(SC)
Chinnasalem
Sholavandan
Park Town
Taramangalam
Kinathukkadavu
Edapadi

Tiruppur
Tiruthuraipoondi(SC)
Rasipuram
Thiruvidaimarudur
Tindivanam
Bodinayakanur
Thirnavlur
Usilampatti
Kulithalai
Sivakasi
Mudukulathur

~ 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 4 A4 4 4 A4 4 A4 4 4 4 4 -
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Name of the Member

Constituency

*166.Thiru K.Balasubramanian
*167.Thiru M.K.Balan
*168.Thiru.A. Pauliah

*169.Thiru S.Peter Alphonse
*170.Thiru R.Puthu Nainar Athithan
*171.Thiru S.Puratchimani
*172.Dr. V.Purushothaman
*173.Thiru M.Poorasamy
*174.Thiru V.Periyasamy
*175.Thiru M.Periyaveeran
@176.Thiru C. Perumal

*177.Hon. Prof. K.Ponnusamy
@178.Thiru. P.Ponnusamy
*179.Thiru E.T.Ponnuvelu
@180.Thiru Polur Varadhan
*181. Dr.S.Manimegalai
*182.Thirumathi. V.G.Manimegalai
*183.Thiru K.P.Manivasagam

*184.Thiru mathi V.G. Maria-Mul-Assia

*185.Selvi. G.Malliga
*186.Thiru K.A.Manoharan
*187.Thiru C.Manickam
*188.Dr. G.R. Mala
*189.Hon.Thiru R.Muthiah
*190.Thiru K.R.Muruganandam
*191.Thiru R.Murugaiahpandian
*192.Thiru A.M. Munirathinam
@193.Thiru K.Munivenkatappan

Pattukkottai
Saidapet
Colachel
Tenkasi
Cheranmahadevi
Mangalore(SC)
Pennagaram
Poomopuhar
Andhiyur(SC)
Periyaulam
Yercaud(ST)
Marungapuri
Dharmapuri
Varahur(SC)
Sriperumbudur(SC)
Ariyalur
Aruppukkottai
Udumalpet
Aravakurichi
Bhuvanagiri
Hosur

Erode
Tiruchirappalli 11
Sedapatti
Sivaganga
Ambasamudram
Sholinghur

Krishnagiri

4 4 4 4 4 4 4444 4 4 4 4444444444444+ 44d
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Name of the Member

Constituency

*194. Thiru K.P. Munusamy
*195.Thiru T.Moorthy

*196 Thiru S.Regupathy

*197 Thiru B.Ranganathan
*198 Thiru T.M. Rangarajan
*199 Thiru T.Rathinavel

*200 Thirumathi Ramani Nallathambi
*201 Thiru.V.P.R. Ramesh
*202Thiru. E.Ravikumar

*203 Thiru V.Ravichandran
*204 Thiru S.S.Ramasubbu
*205 Thiru H.M.Raju

*206 Thiru K.R.Raju

*207 Thiru K.P.Raju

*208 Thiru V.K.Lakshmanan
*209 Thiru K.Lawrence

*210 Thiru mathi U. Logambal
*211 Thiru C.D. Vardharajan
@212 Thiru G.Viswanathan
@213 Dr. P.Veerapandiyan
@214 Thiru M.Venkatarama Reddy
*215 Thiru P.R.S.Venkatesan
@216 Thiru T. Vediyappan
*217 Thiru N.G.Venugopal
*218 Thiru D. Veliah

*219 Thiru D.Janardhanan
*220 Thiru G. Janakiraman

Kaveripatnam
Sirkali(SC)
Tirumayam
Puraswalkam
Mylapore
Thiruverambur
Radhapuram
Tuticorin
Ponneri(SC)
Uppiliapuram(ST)
Alangulam
Ootacamund
Gudalur

Perur
Coimbatore East
Padmanabhapuram
Lalgudi
Chenglepattu
Arcot
Chengam(SC)
Thalli
Cuddalore

Polur

Ranipet
Tirunelveli
Villupuram

Melmalaiyanur

~ 4 4 4 4 4 4 4 4 4 4 4 A4 4 4 4 4 A4 4 4 4 4 A4 4 4 4 -+
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Name of the Member

Constituency

*221 Thirumathi. Zeenath Serffudeen
*222 Thiru S. Jayakumar

*223 Thiru S.R. Jayaraman

*224 Dr. Jaison Jacob

*225 Dr. A. Sridharan

Chepauk
Thiagaraya Nagar
Salem-1

Arni
Valparai(SC)

- 4 4 -

e Took the oath in the name of God.

@ Solemnly affirmed their allegiance to the Constitution of India

T- Tamil
E- English

*hkkkk



